UN-STARRED ASSEMBLY QUESTION No. 41

Sh. AMARJEET DHANDA (Julana):
Will the Urban Local Bodies Minister be pleased to state:-

a) whether it is a fact that an application, to provide 610 square yards
land from the land of M.C. Julana on collector rate for Pandit Deen
Dayal Upadhyaya Library under the section 9(1) of the Haryana
Management of Municipal Properties and State Properties Rules
2007, sent by the Brahmin Dharamshala through the letter no. 11870
dated 26.11.2021 to the Secretary, Municipal Committee, Julana
through District Officer is lying pending at the office of Director,
Urban Local Bodies Department, Haryana; and

b) if so, the time by which above said land is likely to be provided by the

Government?
Dr. KAMAL GUPTA, URBAN LOCAL BODIES MINISTER, HARYANA.

a) Yes Sir, the matter to provide 610 square yards land of Municipal
Committee, Julana on collector rate for Pandit Deen Dayal Upadhyaya
Library is under process in the Department.

b) Some information/clarification has been sought from District
Municipal Commissioner, Jind and Secretary, Municipal Committee,
Julana vide letter dated 19.10.2022, which is awaited. After receipt of
the information /clarification from District Municipal Commissioner,
Jind and Secretary, Municipal Committee, Julana the matter will be

processed for approval of the Government.
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